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No. 801] NEW DELHI, FRIDAY, FEBRUARY 14, 2025/MAGHA 25, 1946
qEF TREEH i ST A

75 faeett, 14 weady, 2025

FT.3T. 805(3H).— FralT TCHTL, TPT AT Affa=am, 1956 (1956 =7 48) (Frer zad za=
THTA ITH ATTHAH gl AT §) il &1 3F shl IT-ITT (1) FTT T&T LhAT T TN F2d g0, Tg THTHTT
BT ST % TETq % f8g 57 & qear et § NH119D & .71, 109.500 # f.#1.122.200 (FoFezs,
TeAT) TF 6 J-FUE & (FHIT (AT H0/U5E 9oy Aigd 2-AA/4-A FT ST AT(R), TLEA, Tawed T
THATAA o ATH TATSTT & [oI0 ag G TOferd g foreent |ferd avid $= Tee= | & w7 §, U oo &
ST T o SO ST %0l AT ATl g |

Fre AT =t ST 3<% 9 # Baas g, I Afaf=aw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T AT |

UHT S AT HEAH AR, ST ST o ST TRIeal-qedT &l forfad 9 7 T&qaq a0
ST 3 SOH A MUTT ATAHRIAT T STTUa 3T Feqw Triaam<r, o<l &r A g =9 7 37 BT
fafers T T g9 ST FT G997 &Y U At i qAare F T a6y UH S ST 7 6
TET, TS e &l, OF Teqm Ty raeds THe, Aeer g0 AT af di &1 SAqaATd FT T a7
ST T BT |
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IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

I AT T AT 3T T IT-TT (2) F el qeqq Irrerarrer gr oFar wr #ws ot swaer
sfam g |
TH ATERAAT & AN AT ATl T L@ T AT A TAT IMAFMET F 36 wATAT §

AL

g =T & qeAT o & NH119D & .41, 109.500 & f.71.122.200 (Feiae<e, TeT) F g ool 6t
ST TS} AT d STaaT §3=AT afed i &1 |t f&awor

=g &1 9 g IESEIRICHCE)
EAT Y A €T A FTIFR || GRAFTTFR || S T 8w IR ERT
g (T Thre) (FRT)

L1 ] 2 L3 4 | 5 | 6 |
[ 7 T e |
i T AT AR |
1 1151 Forsft FY 0.0121 %o ) 0.0121
12 11269 st e | 01173 GFom)| 0.1173|
3 1299 (st [Eai | 0.1552 GFor)| 0.1552)]
4 586 st [Eaki | 0.1558 FF=w )| 0.1558)
5 767 Forsft Fr 0.0243 (ZF5r7 ) 0.0243
[riar =T T TR |
6 1109 (st [Eaki | 0.0769 GFow)| 0.0769)|
7 1111 st [Eaki | 0.0121 G&F=w)| 0.0121|
8 12 Forsft Fr 0.0051 (ZF5r7 ) 0.0051
o 1134 |[Ffr | | 0.1153 70w 0.1153|
10 754 (st [Eaki | 0.0182 GFow)| 0.0182]
e T AT S |
11 1039 Forsft Fr 0.0768 (ZFor7 ) 0.0768
12 11049 st (B2 | 0.1012 GFow)| 0.1012]
13 1050 Frsft F 0.1396 (FF0r7 ) 0.1396
14 1051 Forsft Fr 0.0445 (FF= ) 0.0445
15 1052 Forsft Fr 0.0202 (ZF5r ) 0.0202
116 11053 FfY | | 0.0415 (7o) 0.0415
17 110 Forsfr Fr 0.0425 (3T ) 0.0425
18 112 Forsft Fr 0.0162 (ZFor ) 0.0162
19 1823 Forsft Fr 0.0344 (ZF0r7 ) 0.0344
20 1418/3379 [Esas [ELE | 0.0344 GFor)| 0.0344
21 434 Forsfr Fr 0.2954 (3017 ) 0.2954
22 435 IGEl FOr 0.0688 (%7 ) 0.0688
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23 453 Forsfi i 0.0263 (ZFR) 0.0263
o4 |la7s8 [REL B | 0.2023 EF=w )| 0.2023
25 486 Forsft iy 0.0364 (377 ) 0.0364
26 694 Forsft i 0.0081 (ZF) 0.0081
e T ATH: dTAI

27 [l1192 [REL B | 0.0708 EF=w )| 0.0708
28 1215 Forsft iy 0.1416 (377 ) 0.1416
29 28 Forsft i 0.1093 (FF=R ) 0.1093
ST T ATH: T&AT 9T

it =1 7 e |
30 1000 Forsft STfrefier 0.2913 (FF) 0.2913
131 11005 [REL rfrefr || 0.1477 GFow)| 0.1477|
32 |[701 (st frsfir || 0.024 GFow)| 0.024]
133 702 [EEx [mfrsfer || 0.0394 G )| 0.0394|
34 703 Forsft STfrefier 0.0283 (FF) 0.0283
35 |[704 [REL e || 0.001 GFEw) 0.001]
36 |[705 (st Ry || 0.087 GFow)| 0.087]
37 |l706 st frfrefr || 0.0162 @Few) 0.0162]
38 734 Forsft STfrefier 0.0071 (FF) 0.0071
39 |{785 [REL rfrefr || 0.003 @FEw) 0.003]
40 |787 (st R || 0.0192 GFow)| 0.0192]
l41 790 [EEx [mfrsfer || 0.0263 )| 0.0263|
42 791 IGEl TTTarefer 0.0971 (F%aT ) 0.0971
43 |l792 [REL rfrefr || 0.0445 @Fow)| 0.0445)|
44 794 Forsft STfersfier 0.004 (ZFT ) 0.004
45 795 BEL rtaefier 0.0587 (%37 ) 0.0587
46 796 Frsft STfrefer 0.01 FF) 0.01
la7 ll900 (Frfr [mfrsfer || 0.1012 GFEw)| 0.1012
48 905 IGEl TTTaefter 0.1032 (37 ) 0.1032
49 907 Frsft STfrsfer 0.1052 (3 ) 0.1052
50 951 Frsft Srfrefier 0.002 (FF) 0.002
151 |l956/1029 (Frfr [mfrsfer || 0.0769 GFEw )| 0.0769
52 971 Forsft STfrsfier 0.1781 (3% 0.1781
AT T AT AAan

53 680/717 Forsft STFrsfier 0.0202 (ZF) 0.0202
54 700 Forsft STfrsfier 0.0567 (3% ) 0.0567
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55 703 TCRTE T 0.0526 (FF47 ) 0.0526
e T AT G |
56 19 IGEl TTTaefter 0.172 (F%aT) 0.172
57 21 TCRTE T 0.0728 (ZFa7 ) 0.0728
58 8 IEEL Tfersfier 0.0668 (FFa7 ) 0.0668
Total 4.1151

[FT. &. 1/2021-2022/3A]

e S, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 14th February, 2025

S.0. 805(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH119D in
the stretch of land from Km. 109.500 to Km. 122.200 (collectorate, patna) in the district of PATNA in the state of
BIHAR, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer-
Patna in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH119D in the stretch of land
from Km. 109.500 to Km. 122.200 (collectorate, patna) in the district of PATNA in the state of BIHAR.

|State: BIHAR |IDistrict: PATNA |
SI. No. |[Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1 | 2 | 3 | 4 I 5 I 6 |
|Ta|uk: Fatuha |
|Vi||age: Daulatpur |
Il 1151 ||Private llAgriculture || 0.0121 (Hectare )| 0.0121]
|2 ||1269 ||Private ||Agricu|ture || 0.1173 (Hectare )|| 0.1173|
3 ||l299 ||Private |Agriculture || 0.1552 (Hectare )| 0.1552]
la ||586 ||Private llAgriculture || 0.1558 (Hectare )| 0.1558)|
|5 ||767 ||Private ||Agricu|ture || 0.0243 (Hectare )|| 0.0243|
|Vi||age: Bali |
l6 |l109 ||Private llAgriculture || 0.0769 (Hectare )|| 0.0769)|




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

|7 ||111 ||Private ||Agricu|ture || 0.0121 (Hectare )|| 0.0121|
I8 |12 ||Private |Agriculture || 0.0051 (Hectare )|| 0.0051]
lo [|[134 ||Private [Agriculture || 0.1153 (Hectare )| 0.1153]
10 ||754 ||Private lAgriculture || 0.0182 (Hectare )| 0.0182]
IVillage: Usfa |
11 |[1039 ||Private [Agriculture || 0.0768 (Hectare )| 0.0768|
12 |[1049 ||Private lAgriculture || 0.1012 (Hectare )| 0.1012]
13 1050 ||Private |Agriculture || 0.1396 (Hectare )|| 0.1396|
14 |[1051 ||Private [Agriculture || 0.0445 (Hectare )| 0.0445|
|15 |[1052 ||Private lAgriculture || 0.0202 (Hectare )| 0.0202]
|16 ||1053 ||Private ||Agricu|ture || 0.0415 (Hectare )|| 0.0415|
[17 [[110 ||Private lAgriculture || 0.0425 (Hectare )|| 0.0425|
18 112 ||Private lAgriculture || 0.0162 (Hectare )| 0.0162)|
|19 ||1823 ||Private ||Agricu|ture || 0.0344 (Hectare )|| 0.0344|
20 |l418/3379 ||Government  ||Bandh | 0.0344 (Hectare)|| 0.0344]
21 434 ||Private lAgriculture || 0.2954 (Hectare )| 0.2954|
|22 ||435 ||Private ||Agricu|ture || 0.0688 (Hectare )|| 0.0688|
23 |l453 ||Private lAgriculture || 0.0263 (Hectare )|| 0.0263|
24 ll478 ||Private lAgriculture || 0.2023 (Hectare )| 0.2023)|
|25 ||486 ||Private ||Agricu|ture || 0.0364 (Hectare )|| 0.0364|
26 |l694 ||Private lAgriculture || 0.0081 (Hectare )|| 0.0081|
|Vi||age: Saidanpur |
|27 ||1192 ||Private ||Agricu|ture || 0.0708 (Hectare )|| 0.0708|
28 |[1215 ||Private lAgriculture || 0.1416 (Hectare || 0.1416|
29 |28 ||Private lAgriculture || 0.1093 (Hectare )| 0.1093)|
|Ta|uk: Patna Sadar |
IVillage: Punadih |
30 1000 ||Private IDeveloping ||  0.2913 (Hectare )| 0.2913)|
|31 ||1005 ||Private ||Deve|oping || 0.1477 (Hectare )|| 0.1477|
32 [[701 ||Private |IDeveloping || 0.024 (Hectare )| 0.024]
33 702 ||Private IDeveloping ||  0.0394 (Hectare )| 0.0394|
|34 ||703 ||Private ||Deve|oping || 0.0283 (Hectare )|| 0.0283|
|35 ||704 ||Private ||Deve|0ping || 0.001 (Hectare )|| 0.001|
|36 ||705 ||Private ||Deve|0ping || 0.087 (Hectare )|| 0.087|
|37 ||706 ||Private ||Deve|oping || 0.0162 (Hectare )|| 0.0162|
38 |[734 ||Private |[Developing || 0.0071 (Hectare )| 0.0071]
|39 ||785 ||Private ||Deve|0ping || 0.003 (Hectare )|| 0.003|
|40 ||787 ||Private ||Deve|oping || 0.0192 (Hectare )|| 0.0192|
la1 [l790 ||Private |[Developing || 0.0263 (Hectare )| 0.0263|
42 l|791 ||Private IDeveloping ||  0.0971 (Hectare )| 0.0971]
|43 ||792 ||Private ||Deve|0ping || 0.0445 (Hectare )|| 0.0445|
|44 ||794 ||Private ||Deve|0ping || 0.004 (Hectare )|| 0.004|
|45 ||795 ||Private ||Deve|0ping || 0.0587 (Hectare )|| 0.0587|
|46 ||796 ||Private ||Deve|0ping || 0.01 (Hectare )|| 0.01|
l47 l|200 ||Private IDeveloping || 0.1012 (Hectare )| 0.1012|
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|48 ||905 ||Private ||Deve|oping || 0.1032 (Hectare )|| 0.1032|
|49 ||907 ||Private ||Deve|0ping || 0.1052 (Hectare )|| 0.1052|
50 [|lo51 ||Private |[Developing || 0.002 (Hectare )| 0.002]
[51 |[o56/1029 |[Private |Developing ||  0.0769 (Hectare )| 0.0769)
|52 llo71 ||Private |[Developing || 0.1781 (Hectare )|, 0.1781]
|Vi||age: Sonawan |
[53 ll6s0r717 |[Private |Developing || 0.0202 (Hectare )| 0.0202]
|54 700 ||Private IDeveloping ||  0.0567 (Hectare )| 0.0567|
|55 ||l703 ||Government  |[Rasta [ 0.0526 (Hectare))|| 0.0526|
|Vi||age: Khaspur |
|56 ||19 ||Private ||Deve|oping || 0.172 (Hectare )|| O.172|
57 [l21 ||Government  |[Rasta | 0.0728 (Hectare )| 0.0728|
|58 IE ||Private IDeveloping ||  0.0668 (Hectare )| 0.0668)|
| Total|| 4.1151|

[F. No. 1/2021-2022/3A]

ABHAY JAIN, Director
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